RAJYA SABHA
Thursday, the 23rd February, 2006/4 Phalguna, 1927 (Saka)
The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.
MEMBER SWORN
Shri Shyam Benegal (Nominated)

SUSPENSION OF QUESTION HOUR
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IS 1 AT AR qOfe FWA F1 Afed faen #11t says, "I seek permission
under Rule 267 of the Rules of Procedure and conduct of Business in
the Council of States to suspend the Question Hour in the Rajya Sabha -
today, 23rd February 2006, in view of the interference by the UPA
Government with the functioning of the CBI."

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH):
Sir, this is not a very pleasant function that | have to perform, ordinarily, |
would not be doing so at all. But, Sir, when it involves the question of the
status, standing, and prestige of my senior colleague in the other House,
Shri Lal Krishna Advani, and when the issues involved are of such
substantive nature that the autonomous functioning of the institutions of
the country get called in question, and blatantly we witness partisan
attitudes and partisan conduct, when it comes to the opposition, then
very serious concerns are raised, and | have sought permission
... (Interruptions)...
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SHRI V. NARAYANASAMY (Pondicherry): Sir,...(Interruptions)...
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